GOVERNMENT OF NCT OF DELHI
DELHI DISASTER MANAGEMENT AUTHORITY

o. F.2/07/2020/S.1/Pt. File/ /32 May 20, 2020
ORDER

Whereas, the Delhi Disaster Management Authority (DDMA) is satisfied that the NCT
of Delhi is threatened with the spread of COVID-19 epidemic, which has already been

declared as a pandemic by the World Health Organization, and has considered it necessary
to take effective measures to prevent its spread in NCT of Delhi:

And whereas, Delhi Disaster Management Authority has issued various

orders/instructions from time to time to all authorities concerned to take all required
measures to appropriately deal with the situation;

And whereas, in pursuance to the orders issued by MHA, Government of India, the
Delhi Disaster Management Authority (DDMA) has issued order No.F.2/07/2020/S.1/122
dated 01.05.2020, order No. F.2/07/2020/S.1/129 dated 03.05.2020 and Order No.

F.2/07/2020/S.1/132 dated 04.05.2020 with regard to preparation of database and movement
of stranded persons;

And whereas, MHA, Government of India vide DO letter No. 40-10/2020-DM-I (A)
dated 16.05.2020 (copy enclosed) has conveyed that National Disaster Management
Authority (NDMA) has developed an online Dashboard namely, National Migrant Information
System (NMIS), on the existing NDMA-GIS portal, to capture the information regarding

movement of migrants and to facilitate smooth movement of stranded persons across
States.

And whereas this portai will maintain a central repository and help the sending as
well as receiving States / Districts to ask for and give their acceptance in an online format
seamlessly and as per the Brief Note of NMIS annexed with the abovesaid DO Letter dated

16.05.2020, the States/UTs have to undertake the following activities for smooth working of
the National Migrant Information System:;

a) Deputation of a nodal officer for this purpose at State and district level
b) Smooth flow of the data from the states to NMIS portal in the requisite data formats

c) Sharing of data using online portals/through API in cases where, the States
have their own online platform

Now therefore, in exercise of powers conferred under Section 22 of the Disaster

Management Act, 2005; the undersigned, in his capacity as Chairperson, State Executive
Committee, DDMA, GNCTD, issues the following directions:

1. In partia} modification of Order No. F.2/07/2020/S.1/129 dated 03.05.2020, the
collection of the information and registration of the stranded migrants shall be done,
using the portal https://epass jantasamvad.org, wherein District wise data and

information is captured to facilitate the District Nodal Officers (ADMs of respective
Districts and their counterpart Addl. DCP-I).

The information collected till now on the centralised web-based application shall be

immediately shared with the State Nodal Officer for facilitating the movement of
stranded migrants already registered and they shall be given priority in movement.
The District Nodal Officers and State Nodal Officer appointed vide order dated
:3@?;2020 shall also be the District and State-level nodal officers for the purpose of
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4.

v

The State Nodal Officer shall take requisite action, as envisaged in MHA, Govt. of
India DO letter No. 40-10/2020-DM-| (A) dated 16.05.2020 (copy enclosed), with the
assistance of State / UT specific Nodal Officers & District Nodaf Officers.

Secretary (IT), GNCTD shall depute an officer of reasonable seniority and expertise
to provide all required T support in this regard to the State Nodal Officer.
M\\\W

(Vijay Dev)
Chief Secretary, Delhi

Copy for compliance to:

©COND O S ON

10.
1.
12.
13.
14.
15.
16.
17.

Commissioner of Police, Delhi

Sh. P.K. Gupta, Pr. Secretary (Social Welfare), GNCTD
Sh. Muktesh Chander, Special Commissioner, Delhi police
Pr. Secretary (Revenue)/ Divisional Commissioner, GNCTD
Pr. Secretary (Health & Family Welfare), GNCTD
Commissioner (Transport), GNCTD

All State / UT specific Nodal Officers.

Secretary (IT), GNCTD

CEO, DUSIB, GNCTD

Managing Director, Delhi Transport Corporation, GNCTD
Managing Director, DTTDC, GNCTD

All District Magistrates of Delhi

All District Deputy Commissioners of Police

All Additional District Magistrates of Delhi

Director (DIP), GNCTD.

Sh. Gopal Mohan, Member, DDC, GNCTD.

Sh. Sandeep Jain, Scientist, NIC, Delhi.

Copy for kind information to:

®NOOOhEWON =

9.

10.
11.
12.

13.

Pr. Secretary to Hon'ble Lt. Governor, Delhi.
Addl. Secretary to Hon'ble Chief Minister, GNCTD
Secretary to Hon'ble Dy. Chief Minister, GNCTD
Secretary to Hon'ble Revenue Minister, GNCTD
Secretary to Hon'ble Health Minister, GNCTD
Secretary to Hon'ble Labour Minister, GNCTD
Secretary to Hon'ble Social Welfare Minister, GNCTD
Secretary to Hon’ble F&S Minister, GNCTD

Addl. Chief Secretary, Home, GNCTD

Pr. Secretary (Revenue), GNCTD

All Resident Commissioners of State/UTs.

System Analyst, O/o Divisional Commissioner, Delhi for uploading the Order on
website of Delhi Government.
Guard File.
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‘ T8 Afd
. _ Home Secretary

] ANT PR
Government of [ndia

| North Block,
J! ' New Delhi

D.O. 40-10/2020-DM-I(A) 16t May, 2020
Dear Chief Secretary,

As you are aware, Government has allowed the movement of migrant
workers by buses and ‘Shramik’ special trains to enable them to travel to
their native places. To capture the information regarding movement of
migrants and facilitate the smooth movement of stranded persons across
States, National Disaster Management Authority (NDMA) has developed an
online Dashboard namely, National Migrant Information System (NMIS), on
the existing NDMA-GIS portal.

2. The portal will maintain a central repository and help the sending as
well as receiving State/ district to ask for and give their acceptance in an
online format seamlessly. This system will help in speedy communication
between states without creating additional work at the level of the field
officers. It has additional advantages like contact tracing, which may be
useful in overall COVID response work. A brief note on NMIS is enclosed.
Some of key features of the system include the following:

. States can upload batch file of individual data on the portal. As
many States have already collected migrant data, this can be
integrated through Application Programming Interface (API).

a The key data pertaining to the persons migrating has been
standardized for uploading such as name, age, maobile no,

originating & destination district, date of travel etc which
States are already collecting.

s States will be able to visualize how many people are going out
: from where and how many are reaching destination states.
. The mobile numbers of people can be used for contact tracing
and movement monitoring during COVID-19.
. A unique ID is generated for each migrant, which can be used
for all transactions,
. GOI nodal Ministries can also monitor the movement of

migrants though this portal,

3. I urge upon you to use the online portal NMIS for capturing the

information on movement of migrants and for better inter-State
co-ordination.

With regards,

Yours sincerely,

To
The Chief Secretaries of all States
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Home Secretary
AN IXDON
Government of India
North Block,
New Delhi

/ BHALLA, IAS
anAY

D.0. 40-10/2020-DM-I(A) 16t May, 2020
Dear Administrator,

As you are aware, Government has allowed the movement of migrant
workers by buses and ‘Shramik’ special trains to enable them to travel to
their native places. To capture the information regarding movement of
migrants and facilitate the smooth movement of stranded persons across
States, National Disaster Management Authority (NDMA) has developed an
online Dashboard namely, National Migrant Information System (NMIS), on
the existing NDMA-GIS portal.

2, The portal will maintain a central repository and help the sending as
well as receiving State/ district to ask for and give their acceptance in an
online format seamlessly. This system will help in speedy communication
between states without creating additional work at the level of the field
officers. It has additional advantages like contact tracing, which may be
useful in overall COVID response work. A brief note on NMIS is enclosed.
Some of key features of the system include the following:

. States can upload batch file of individual data on the portal. As
many States have already collected migrant data, this can be
integrated through Application Programming Interface (API).

. The key data pertaining to the persons migrating has been
standardized for uploading such as name, age, mobile no,
originating & destination district, date of travel etc which
States are already collecting.

. States will be able to visualize how many people are going out
from where and how many are reaching destination states.

. The mobile numbers of people can be used for contact tracing
and movement monitoring during COVID-19.

. A unique 1D is generated for each migrant, which can be used
for all transactions.

s GOI nodal Ministries can also monitor the movement of

migrants though this portal.

3; I urge upon you to use the online portal NMIS for capturing the

information on movement of migrants and for better inter-State
co-ordination.

With regards, ‘
Yoyxs sincerely,

jtl'ﬂw‘

(Ajay Bhalla)
To

The Administrators of all UTs
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Brief Note on National Migrant Information System

1. Introduction

The transportation- services for migration during the current COVID crisis are being
facilitated by operating Shramik Special trains and buses. These are planned with the
cooperation of the Origin state, Destination state and the transport provider (railway or
buses) . There are many issues involved in the movement of migrants including contact
tracing, planning of trains, planning of quarantine facilities in destination states, planning of
return when the migrants want to return etc. So far, it is expected that about 3.5 lakh
migrant workers have been moved in 350 trains. More such journeys are being planned.

Further to provide facility of contact tracing, both individual particulars and spatial
identifiers (origin, destination addre_ss) need to be captured.

It may also be noted that many of the workers may undertake reverse journeys in the near
future. A ready database can be of help in planning such return journeys in a systematic
manner.

Data of these people is being handled by States / districts. There is no common platform
where the exact data can be viewed for decision making process.

There is a potential scope to streamline the operations. Automat:on of the process of labour
migration will provide a central repository, which can be used by each stakeholder with
their login credentials as a decision support tool.

By keeping this in mind, NDMA has developed a National Migrant Information System
(NMIS) Dashboard on the existing NDMA-GIS portaf.

2. National Migrant Information System (NMIS) Dashboard

NDMA has developed a geo-spatial platform as a decision support system for current
pandemic situation. In the portal various dashboards have been created i.e. Public dash
board, logistic management, risk index, quarantine alert etc which are being used by states
for containment of spread of corona virus.

The NMIS has following components:

e Database management of migration of stranded people. States/ Uts, Ministry of
Raitways and other stakeholders wouid be able to access the portai for decision
support.

e States can upload individual data on the portal using the application provided to
them. As many States have already collected migrant data, this can be integrated
with the NDMA data base through API.

“e. The key data pertaining to the persons migrating can be standardized for
uploading such as name, age, mobile no, aadhar number, originating &
destination district, persons accompanying, date of travel etc which already
states are collecting. With this data states will be able to visualize. how many

1
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people are going out from where and how many are reaching where,
Accordingly, they will be able to know about logistic requirement.

e The mobile numbers of people can be used for contact tracing and movement
monitoring during Covid 19 |

« The movement of trains will be subject to consent of destination states taking in
to account the quarantine capacity, logistical requirement for further travel etc.
When the origin and destination states agree on number of people and dates,
Railways will book the trains.

e Each migrantis generated unique ID, which can be used for all transactions. The
IDs of people moving by a particular train will be given to Railways by the Origin
State, when giving the requisition of trains. In this way the data will be visible to
destination states too and can be used for further monitoring.

e It may be noted that the system may not require any substantive additional work
on part of the field officials. It will also not take away the governance power from
the State Government, within the overall guidelines of MHA.

Key features of NMIS include the following, among others:
e Standardized Data Model with proper State & District ID
e Auto-generation of Unique ID for each Request
e Auto-generation of Unique ID for Passengers
e Validation Checks for State 1D, District ID, Name, Mobile, Age
) Auto-pop'ulation of Dates in Approval Workflow
o Dropdown Selection wherever possible
e Capturing data creator 1D details with Date/time in an automated way for
validation
e Table View with Export option
e Messages for incorrect data

3. Activities for States

The states have to undertake the following activities for smooth working of the National
Migrant Information System
/ Deputation of a nodal officer for this purpose at State and district level
/ii. Smooth flow of the data from the states to NMIS portal in the requisite data formats
fi.  Sharing of data using online _porta!s/through APl in cases where, the States have
their own online platform T )
SRS

=
—_—

4. Benefits:

1. Destination states can plan their logistics much more effectively. They will have exact
numbers with details before the migrants arrive.

2. Origin states will also have all the data at one place for transportation as well as
future planning.
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As the transportation levels increase, manual system will become difficult to
implement and may lesd to delays. On line centralised portal will give seamless
connectivity.

At latter stage , Railways can examine giving a passenger manifest till coach level,
which would serve the purpose for the nodal officers to be assigned to each coach
and each quarantine facility for system of embarkment at destination to be seamless
NDMA central repository can be used to plan and also keep in touch with the
migrants for giving them benefits by states (if any), or plan their return journeys.
Migrants can be sent alerts on their mobiles for various services fike date of journey,

coach number (if allotted by railways) and in future for benefit transfer or conatact
with employers.

5. Expected Outcomes

The following outcomes are expected with the National Migration Information System:

iii.

Standardized National level Migration Information System
Centralized system for facilitating the transportation of stranded people
Seamless communication between states through the portal

iv.  Transmission of NOC from destination states through the portal
v. Availability of the database on the single platform for effective utilization by various
stakeholders
vi. Easy availability and accessibility of data through login credentials at centralized
location for planning such as logistics arrangements, contacts tracing,
isolation/quarantine facilities management etc.
vii. Easy accessibility of the database to the railways and other transportation
management system to plan the movement of the stranded people
viii.  Generation of e-pass online through the centralized platform
ix. Easy monitoring of the movement of stranded people through the centralized

Migrant Information system

6. Migrant data format

The states has to provide the details of the Stranded persons in the requisite data format,
which is given in Annexure . In case the States already have their own online portal, the data
may be provided through API in the requisite format.

7. Focal Point in NDMA

Shri Sandeep Pondrik

Joint Secretary (Mitigation), NDMA.
Landline: 01126701710,

Mob: 9999038828

E-mail:  js-mitigation@ndma.gov.in
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Annexure

Data requirement from states:

Sr.No.
Name

Unique id number (To be Generated by NDMA
System)

Mobile number
Aadhaar Number
Age

Sex

Whether Migrznt Labour, student, tourist, pilgrim
etc

Current Address

Origin State

Origin District

Residential/permanent Address

Destination State

Destination district

States on the route (in case of bus journey)

Mode of transportation

Bus / Train Number

Date of journey

Coacﬁ Number, in case of Train

Expected date and time to reach destination

Note:

For bus journey, the data in red colour will be provided by Origin state
" For Train journey, the data in red colour will be provided by Railways.
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